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Reports	 and	Accounts	 (2013-14	 to	2016-17)	of	 various	Societies,	Missions,	Council	
and related papers

मानव संसािन जवकास मंत्ाल् में राज् मंत्री (श्री उपेनद्र कुशवाहा): महोिय, मैं ननमनदलदित 
पत्रों की एक-एक प्रदत (अंगे्जी तथा द हनिी में) सभा पटल पर रिता हँूू:–

(i) (a) Annual Report and Accounts of the Rashtriya Madhyamik Shiksha 
Abhiyan Implementation Society, UT of Dadra and Nagar Haveli, for 
the year 2014-15, together with the Auditor's Report on the Accounts.

 (b) Review by Government on the working of the above Society.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (i) (a) above.

(ii) (a) Annual Report and Accounts of the Rashtriya Madhyamik Shiksha 
Abhiyan Implementation Society, UT of Dadra and Nagar Haveli, for 
the year 2015-16, together with the Auditor's Report on the Accounts.

 (b) Review by Government on the working of the above Society.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (ii) (a) above. 

[Placed in Library. For (i) to (ii) See No. L.T. 9604/16/18]

(iii) (a) Annual Report and Accounts of the Telangana Sarva Shiksha Abhiyan, 
Hyderabad, Telangana, for the year 2016-17, together with the Auditor's 
Report on the Accounts.

 (b) Review by Government on the working of the above Society.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (iii) (a) above. [Placed in Library. See No. L.T. 9605/16/18]

(iv) (a) Annual Report and Accounts of the Gujarat Council of Secondary 
Education (GCSE), implementing the Rashtriya Madhyamik Shiksha 
Abhiyan, Gandhinagar, Gujarat, for the year 2013-14, together with the 
Auditor's Report on the Accounts.

 (b) Review by Government on the working of the above Council.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (iv) (a) above.

(v) (a) Annual Report and Accounts of the Gujarat Council of Secondary 
Education (GCSE), implementing the Rashtriya Madhyamik Shiksha 
Abhiyan, Gandhinagar, Gujarat, for the year 2014-15, together with the 
Auditor's Report on the Accounts.
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 (b) Review by Government on the working of the above Council.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (v) (a) above. 

[Placed in Library. For (iv) to (v) See No. L.T. 9760/16/18]

(vi) (a) Annual Report and Accounts of the State Society implementing the 
Rashtriya Madhyamik Shiksha Abhiyan (RMSA), Guwahati, Assam, for 
the year 2016-17, together with the Auditor's Report on the Accounts.

 (b) Review by Government on the working of the above Society.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (vi) (a) above. [Placed in Library. See No. L.T. 9761/16/18]

(vii) (a) Annual Report of the National Council of Educational Research and 
Training (NCERT), New Delhi, for the year 2016-17.

 (b) Annual Accounts of the National Council of Educational Research and 
Training (NCERT), New Delhi, for the year 2016-17, and the Audit 
Report thereon.

 (c) Review by Government on the working of the above Council.

 (d) Statement giving the reasons for the delay in laying the papers mentioned 
at (vii) (a) and (b) above. 

[Placed in Library. See No. L.T. 9606/16/18]

(viii) (a) Annual Report and Accounts of the UT Mission Authority, Andaman and 
Nicobar Islands, implementing the Sarva Shiksha Abhiyan, Port Blair, for 
the year 2016-17, together with the Auditor's Report on the Accounts.

 (b) Review by Government on the working of the above Authority.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (viii) (a) above. [Placed in Library. See No. L.T. 9287/16/18]

(ix) (a) Annual Report and Accounts of the Haryana School Shiksha Pariyojna 
Parishad, implementing the Sarva Shiksha Abhiyan (SSA), Panchkula, for 
the year 2016-17, together with the Auditor's Report on the Accounts.

 (b) Review by Government on the working of the above Parishad.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (ix) (a) above. [Placed in Library. See No. L.T. 9757/16/18]

(x) (a) Annual Report and Accounts of Mahila Samakhya Society, Gujarat, 
Ahmedabad, for the year 2013-14, together with the Auditor's Report 
on the Accounts.
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 (b) Statement by Government accepting the above Report.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (x) (a) above. [Placed in Library. See No. L.T. 9758/16/18]

(xi) (a) Annual Report of the Goa Sarva Shiksha Abhiyan, Goa, for the year 
2015-16.

 (b) Statement by Government accepting the above Report.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (xi) (a) above. [Placed in Library. See No. L.T. 9759/16/18]

MoUs between Government of India and HSL and SSL 

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES 
AND PUBLIC ENTERPRISES (SHRI BABUL SUPRIYO): Sir, I lay on the Table, 
a copy each (in English and Hindi) of the following papers:–

(i) Memorandum of Understanding between the Government of India (Department 
of Heavy Industry, Ministry of Heavy Industries and Public Enterprises) and 
the Hindustan Salts Limited (HSL), for the year 2018-19. 

[Placed in Library. See No. L.T. 9647/16/18]

(ii) Memorandum of Understanding between the Sambhar Salts Limited and the 
Hindustan Salts Limited (Holding Company), for the year 2018-19. 

[Placed in Library. See No. L.T. 9646/16/18]

I.	 Reports	and	Accounts	 (2016-17)	of	NCSC,	New	Delhi	and	various	Foundations	
and related papers

II.	 MoU	 between	Government	 of	 India	 and	NSFDC	 and	 its	 Executive	 Summary

सामाजिक न्ा् और अजिकाजरता मंत्ाल् में राज् मंत्री (श्री ज वि् सा ंपला): महोिय, मैं 
ननमनदलदित पत्रों को सभा पटल पर रिता हँूू:–

I. A. (1) A copy each (in English and Hindi) of the following papers, under 
clause (6) of article 338 of the Constitution:–

 (i) (a) Annual Report of the National Commission for Scheduled 
Castes (NCSC), New Delhi, for the year 2016-17 (April to 
September, 2016).

  (b) Explanatory Memorandum on the above Report.

 (ii) (a) Report of the National Commission for Scheduled Castes 
(NCSC), New Delhi, on the Problems faced by Scheduled 
Caste students in obtaining Scholarships, 2016.


